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Steps to Improve the Quality of Pood 
served In Trains

•185. SHRI K. LAKKAPPA: Will 
the Minister of RAILWAYS be 
pleased to state:

(a ) what steps have been taken to 
improve the quality of food served in 
trains; and

(b ) how far the recommendations 
of the Catering Committee have been

implemented?
THE MINIS! ER OF STATE IN 

THE MINISTRY OF RAILWAYS 
(SHRI MOHD. SHAFI QURESHI):
(a) and (b). A statement ia laid on 
the Table of the Sabha.

Statement

(a) Tlie following steps have been 
taken to improve the quality of food 
served in trains.

(i) A system of providing R«a<3y 
to-Serve meals on trains from



Base Kitchens set up at stations on 
important routes, has been intro­
duced. Under this scheme food 
preparod under hygienic condi­
tions in the base-kitchens, is pick­
ed up in insulated trollies and de- 
lieverd to Pantry cars where it is 
stored in hot cases and served hot 
to the passengers on run. Tea/ 
Coffee is served in thermos flasks 
to keep it hot.

(ii) Modern CulTnary techniques 
and appliances, such as hot cases, 
insulated trollies, “ Idli” grinding 
machines, etc. have been introduc­
ed in the catering units to improve 
service.

(iii) Departmental catering staff 
are trained by rotation in the Ca­
tering Institute at Bombay.

(iv ) Good quality raw materials 
are procured and essential items 
like Atta, maida, wheat, rice etc. 
are procured through Government 
sources by th& departmental units.

(v ) Remodelling of pantry cars 
with gas ovens to avoid smoke 
nuisance and lining the interior 
with laminated sheets etc. have 
been undertaken to improve the 
cleanliness cf the cars.

(v i) Low-priced meals packed in 
polythene wrappers of hygienic 
quality have also been introduced 
at a number of stations.

(vii) With a view to providing 
a good standard of catering by the 
private Contractors, experienced 
and suitable caterers are selected 
as Railways' Catering Contractors. 
Their performance is regularly ins­
pected by cfflcers and inspectors. 
Investigations are made into all 
complaints against the Contractors 
and remedial action taken to avoid 
recurrence.

(viii) Surprise checks are con­
ducted in different catering/vend­
ing units run departmentally as 
well as by Contractors.
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(b) In part I of the Report, the 

Railway Catering & Passenger Ame­
nities Committee 1967, had made 
38 observations snd recommendations 
on catering. All the recommendations 
except one (Item No. 24) were ac­
cepted and implemented by the 
Government. Item No. 24 concerned 
the scope cf promotion of the cater* 
ing utaff. This was kept pending 
for the final recommendation of the 
Third Pay Commission. The Pay 
Commission suggested merger of 
some scales and improvement in the 
scales of pay of Stores Clerks, Se­
nior Bearers etc. The Catering staff 
have adequate channel of promotion 
coming upto the scale Rs. 700—900 
(R. S.) who is generally the highest 
Non-gazetted scale. Furthermore a 
number of h’gher grade posts have 
also been recently sanctioned in 
Catering Department.

SHRI K. LAKKAPPA: The Mi­
nister has stated that a statement 
is laid on the Table. But my question 
was about improving the quality of 
food served on the trains. Railways 
are the biggest public undertaking, 
more than a hundred years old. It  
has got its own reputation. Millions 
of people are travelling by the rail­
ways. The only committee appoint­
ed so far was in 1967 and it suggest­
ed certain ways and means to im­
prove the catering system. Even 
these suggestions have not been ful­
ly implemented. Even if it has been 
implemented, it is only implemented 
on paper. Recently, Mr. Qureshi 
had stated that they are improving 
the catering system for millions of 
travelling public, but the quality has 
not yet been improved. The food is 
not good and even drinking water is 
not available on the stations. The 
ways and means suggested by the 
Committee have not been fully met. 
There are certain zonal catering 
committees which have made re­
commendations about cleanliness. 
What steps Government have taken 
to improve cleanliness? And what 
are the latest steps taken by the 
Government to improve the quality 
of food.
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SHRI K. LAKKAPPA: Will the 
Minister appoint a watch-dog com­
mittee consisting of Members of 
Parliament at the national level to 
suggest ways and means to improve 
the catering system in order to make 
the railway travel more comfort- 

« able?

THE MINISTER OF RAILWAYS 
(SHRI KAMLAPATI TRIPATHtt: 
His buggestion will be kept in view.

SHRI MADHURYYA HALDAR: 
What action the Minister is going 
to take against the Howrah Catering 
Management in order to improve 
the quality of food? From Delhi to 
Howrah, we cannot get even a good 
cop of tea. What steps are being 
taken to improve the quality of tea? 
If you travel by Kalka Mailf you will 
find that the cor tractor supplies the 
worst type of food? What steps 
Government are taking to improve 
the quality of food?

SHRI BlfTA SINGH: If you
carefully see the statement laid on 
the Table of the House, you will 
find that on Item No. 7 of the state­
ment it is mentioned that with a 
view to providing a good standard 
of catering by the private contrac­
t o r  experienced and suitable cater­
ers are selected as Railways’ cater­
ing contractors. Their performance 
is regularly inspected by officers and 
inspectors. Investigations are made 
into all complaints against the con­
tractors and..

MR. SPEAKER: There is specific
complaint about the quality of food. 
You can look into it.

SHRI BUTA SINGH: Since a
specific complaint has been made, 
I will look into it.
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DR. HENRY AUSTIN: My own
experience is that the food sold on 
the railways is far from satisfactory. 
I am thankful to the hon. Minister 
for assuring us that this matter will 
be looked into, but I would like to 
raise related matter. The service of 
catering on the railways cannot be 
improved if the present structure Js 
maintained. Most of those who are 
serving food are working under what 
is called the commission system. 
There Is no security of tenure for 
these bearers, nor are they given a 
salary. From my constituency
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there are a number of boys working 
on the Southern Railway and their 

^complaint is that there is no security 
of tenure. How can such a service 
be satisfactory?

SHRI VASANT SATHE: They are 
the moat filthily dressed people >n 
the world.

DR. HENRY AUSTIN: They are 
not interested in serving well. They 
are sometimes even defiant of the 
travelling public. I travel by the 
Jayanti Janata often, and I know the 
situation.

SHRI BUTA SINGH: It is true
that most of the bearers are employ­
ed on a commission basis. The Com­
mittee rppointed in 1967 also has 
not made any specific recommenda­
tion in thib regard. Uniforms are 
supplied by the railways. If there 
is any complaint, the hon. Members 
may let us know.

SHRI VASANT SATHE: I have
raised it again and again.

MR. SPEAKER: Since a largt
number of hon. Members are rising 
in their seats and are having griev­
ances, I would suggest that the hon. 
Minister may invite them and discuss 
this matter.

Rates for Casual Labourers

•187. SHRI R. P. YADAV: Will
the Minister of RAILWAYS be 
pleased to state:

(a) the procedure followed for 
fixing the rates of wages of casual 
labourers in the Railways;

Ob) whether the casual labourers 
are to be paid at the rate of l/30th of 

*the minimum of the scale if the 
casual rates are not fixed for any 
reason for a period of 11 years; and

(c) if so, whether labourers in 
Delhi have been paid according to 
these rates?
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